‘ li INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 11-MAY-2026 (MONDAY)
BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.
Srl | Appeal Number A::?rt. Assessee Name Remarks
? | o ;CH;LADI 1203 | 202223 | [A] BABA MUKUND DAS GOSHALA (E-FILING)

2 | 662 fCHE\LADI 12023 | 201314 | [A] HEALTH BIOTECH LIMITED (E-FILING)

- 3l ICHRIADI o023 | 201819 |1A] ADARSH SUPER CONSTRUCTION PRIVATE LIMITED

4 | gams xCHlmm 12024 | 201617 | [A] ARMED FORCES FLAG DAY FUND

5 | s ,'CH;I\LADI 12025 | 201213 | [A] AMARJIT SINGH

6 | 210 KCH;LADI 12025 | 2017-18  |[A] G 'S PROMOTORS AND DEVELOPERS

7 | ggy fCHgQADI 12025 | 2016:2017 | [A] JASKANWAL KAUR

8 | 601/ ol /2025 | 201516 | [A] M/S KALYAN CONTRACTORS & BUILDERS COMNPANY PVT. LTD.

il s ICHJ&ADI 12025 | 201819 | [A] BEAS VALLEY POWER CORPORATION LIMITED

10 /CHImDI 12025 | 2019-20 | [A] BHAWANA VYAS

11 | e },CHI;QDI 12025 | 2019-20 [ [A] KARAN DHAMDA

2 | gecs },CHI:QDI 12025 | 2018-19 | [A] KARAN DHAMDA

-4 P ICHIJSDI 12025 | 2015-16 | [A] L. B. WINES PRIVATE LIMITED

4 | e ICH%DI 12025 | 201617 | [A] L. B. WINES PRIVATE LIMITED

15 |ITA 98/CHANDI/2026| 2024-25 |[A] GOLOK EXPRESS CHARITABLE TRUST

16 | 350/cHaNDL/2026 | 20728 | [A] B N KHALSA EDUCATIONAL TRUST

o /CHLT\IADI i 2022-23 10| [A] DAWAT-E-ISLAMI HIND (JAMMU)

3 /CH;LAD'I 12026 | 202526 | [A] GURDWARA COMMITTEE PATSHAHI 10

19 | i CHAILADUZ 26 | 202627 |[A] JITO LUDHAINA CHAPTER FOUNDATION

20| o ICH;LADUZOZG 2027-28 | [A] GURMAT PARCHAR TRUST

do,

Assistant Registran
Lo 06-May-202




WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.,

S INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 12-MAY-2026 (TUESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

| StL| Appeal Number | Assmt, Year Assessee Name Remarks

1 [ITA 1384/CHANDI/2019]  2011-12 | [A) M/S D.D. GLOBAL CAPITAL PVT. LTD.

2 |ITA 1537/CHANDY/2019| 200809 | [A] M/S D.D. GLOBAL CAPITAL PVT. LTD.

3 |ITA 1538/CHANDI/2019)  2009-10 | [A] M/S D.D. GLOBAL CAPITAL PVT, LTD.

4 |ITA 1539/CHANDY/2019|  2010-11  |[A] M/S D.D, GLOBAL CAPITAL PVT. LTD,

5 _|ITA 1540/CHANDI/2019]  2011-12 | [A] M/S D.D. GLOBAL CAPITAL PVT. 17D,

6 |ITA 1541/CHANDL/2019| 200910 | [A] M/S D.D. GLOBAL CAPITAL PVT. LTD.

7_|ITA 1542/CHANDY/2019]  2008-09 | [A] SHRI SANJAY GAMBHIR

8 [ITA 1543/CHANDI/2019]  2010-11 | [A] SHRI SANJAY GAMBHIR

9 [ITA 1544/CHANDY/2019|  2008-09 | [A] REENA GAMBHIR

10 [ITA 1545/CHANDL/2019]  2010-11 | [A] REENA GAMBHIR

L1 | ITA 99/CHANDI/2025 |  2017-18 |[A] GOOD MEDIA NEWS PRIVATE LIMITED

12 | ITA 248/CHANDI/2025 |  2017-18 | [A] COLOURKART PACKAGING PRIVATE LIMITED

13 |ITA 522/CHANDY/2025 |  2025-26 | [A] INDIELOVE WELFARE FOUNDATION

14 |ITA 523/CHANDI/2025 | 2025-26 | [A] INDIELOVE WELFARE FOUNDATION

15 | ITA 686/CHANDI/2025 | 2017-2018 | [A] ATUL AGGARWAL AND AMIT AGGARWAL

16 |ITA 1210/CHANDI/2025| 202526 | [A] HUMANITARIAN VISION FOUNDATION

17 [ITA 1309/CHANDI/2025|  2018-19 | [A] ANIL KUMAR

18 |ITA 1671/CHANDI/2025| 2017-2018 | [A] HARVINDER SINGH BHATIA, LUDHIANA

19 [ITA 1673/CHANDI/2025| 2012-13 | [A] GURDAYAL SINGH

20 |ITA 1674/CHANDI/2025|  2021-22 | [A] JAY KAY KNITWEARS

21 ITA 1675/CHANDI/2025|  2017-18 | [A] ASHOK KUMAR

22 | ITA 60/CHANDI/2026 | 2026-27 |[A] FATEHABAD CRICKET ASSOCIATION

23 | ITA 69/CHANDI/2026 | 2027-28 | [A] HH THE DALAL LAMAS CENTRAL TIBETAN RELIEF COMMITTEE
24 | ITA 102/CHANDI/2026 A'YZ'OZZ"‘IZO' [A] HARTEK POWER PRIVATE LIMITED |
25 | ITA 241/CHANDI/2026 | 2022-2023 | [A] CHRISTIAN MEDICAL COLLEGE LUDHIANA SOCIETY, LUDHIANA
26

ITA 242/CHANDI/2026 | 2022-2023 [A] CHRISTIAN MEDICAL COLLEGE LUDHIANA SOCIETY, LUDHIANA

Assistant Registrar

o/ 06-May-2026|
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF A BENCH FOR 13-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

HEARING.

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

Srl

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
357/CHANDI/2022

2012-13

[A] SH. JHUJAR SINGH

ITA
513/CHANDI/2024

2012-13

[A] AMARDEV HYDRO POWER PRIVATE LIMITED

ITA
748/CHANDI/2024

2020-21

[A] SHRI JASVIR SINGH

ITA
988/CHANDI/2025

2017-18

[A] DINESH KUMAR SOOD

ITA
1399/CHANDI/2025

2010-11

[A] M/S BARNALA BUILDERS AND PROPERTY CONSULTANTS

ITA
1400/CHANDI/2025

2011-12

[A] M/S BARNALA BUILDERS AND PROPERTY CONSULTANTS

ITA
1401/CHANDI/2025

2012-13

[A] M/S BARNALA BUILDERS AND PROPERTY CONSULTANTS

ITA
1402/CHANDI/2025

2013-14

[A] M/S BARNALA BUILDERS AND PROPERTY CONSULTANTS

ITA
1403/CHANDI/2025

2014-15

[A] M/S BARNALA BUILDERS AND PROPERTY CONSULTANTS

10

ITA
1404/CHANDI/2025

2015-16

[A] M/S BARNALA BUILDERS AND PROPERTY CONSULTANTS

11

ITA
1405/CHANDI/2025

2016-17

[A] M/S BARNALA BUILDERS AND PROPERTY CONSULTANTS

12

ITA
1406/CHANDI/2025

2017-18

[A] M/S BARNALA BUILDERS AND PROPERTY CONSULTANTS

13

ITA
1482/CHANDI/2025

2011-12

[D] M/S BARNALA BUILDER AND PROPERTY CONSULTANTS

14

ITA
1483/CHANDI/2025

2012-13

[D] M/S BARNALA BUILDER AND PROPERTY CONSULTANTS

15

ITA
1484/CHANDI/2025

2014-15

[D] M/S BARNALA BUILDER AND PROPERTY CONSULTANTS

16

ITA
1506/CHANDI/2025

2015-16

[D] M/S BARNALA BUILDER AND PROPERTY CONSULTANTS

17

ITA
1507/CHANDI/2025

2016-17

[D] M/S BARNALA BUILDER AND PROPERTY CONSULTANTS

18

ITA
1508/CHANDI/2025

2017-18

[D] M/S BARNALA BUILDER AND PROPERTY CONSULTANTS

19

ITA

1557/CHANDI/2025

2013-14

[D] M/S BARNALA BUILDER AND PROPERTY CONSULTANTS




CAUSE LIST OF A BENCH FOR 13-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
Srl | Appeal Number A$:';}t' Assessee Name Remarks
20 |, 43/CHEI;IADI/2026 2022-2026 | [A] INDIAN INSTITUTE OF MANAGEMENT ROHTAK
N - /CHm\m 12026 | 20262027 | [A] BAL GOPAL GAU BASERA WELFARE SOCIETY, MOMALT
-4 P /CHm‘m 12026 | 20262027 | [A] INDIAN PUBLIC CHARITABLE TRUST
23 | g3s /CHmDI 12026| 202627 | [A] JIVA INSTITUTE OF VEDIC SCIENCE & CULTURE
24 [ 626 /CHALADI 12026 | 20262027 | [A] JIVA INSTITUTE OF VEDIC SCIENCE & CULTURE
25 |0 /CHm)I 12026 | 202627 |[A] ASHOKA UNIVERSITY
26 | e /CHm‘m 12026 | 202627 | [A] ASHOKA UNIVERSITY

Assiség:%egistrar

Q_~ 06-May-2026




INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE

LIST OF A BENCH FOR 14-MAY-2026 (THURSDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL HEARING.

Srl | Appeal Number [Assmt. Year Assessee Name Remarks
oo | i [ T (RS s
T I e
e el e s e
4 | ITA 69/CHANDI/2025 | 2015-16 | [A] KULDEEP KAUR
s [mowcmoros| 213 | ] f:('sgﬂ;%% %g;\i; ngggﬁggfgfﬁgmoucri LEGAL HEIR SH. AUSH
6 | 4o ICHIJQDI /2025 | 2012-13 | [A] DINESH KUMAR GUPTA (DECEASED) THROUGH LEGAL HEIR AYUSH GUPTA
? | s ICHIEDI /2025 | 202021 |[A] ADISHWAR ENTERPRISES LLP
B | aam {CHI,IQDI /2025 | 201819 | [D] COMPETENET CONSTRUCTION
° 1432{CH§£DU2025 2022-23 | [A]). B. & CO.

10 | 5 c:-gawzozs 2017-18 | [A] JASDEEP SINGH
1| . fmfmm 12025 | 201920 | [A] G.S. AUTO INTERNATIONAL LTD
* . — ICHI;:DI /2025 | 2017-18 | [A] HARYANA AMALGAMATED FUND FOR THE WELFARE OF EX-SERVICEMEN
13 | Jega/cHaNDY2025 | 201617 | [A] EMM EMM ASSOCIATES

o FROM AY
| i oo 2022:23T0 | [A] EK ONKAR SAMA) BHALAT SANSTHA
L - ;mlgﬁnuzozs 2012-13 | [A] ARUNA
16 | 1700 ICHI‘IQDI 12025 | 202425 | [A] DINESH GOYAL
17 | 76 ,"CHIATQDI 12025 | 201516 | [A] JASPAL SINGH
18 | oo KCHI;‘FQDI ol NA | [A] KULLU CRAFT HERITAGE FOUNDATION
19 | ITA 24/CHANDI/2026 |  2025-26 | [A] DAYANAND MATH

20 |ITA 627/CHAND/2026|  2026-27 | [A] HARBHAGWAN DASS GULATI CHARITABLE TRUST

21 |ITA 628/CHANDI/2026|  2026-27 | [A] HARBHAGWAN DASS GULATT CHARITABLE TRUST

L3

Assistant Registrar]

A J06-May-2026]
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CAUSE LIST OF SMC BENCH FOR 11-MAY-2026 (MONDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBLX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

. HEARING. S _
Srl | Appeal Number A‘S,Z';lrt' Assessee Name Remarks
il ITA W_er - - — T .' —
1| cHANDI/2025 | 2016-17 | [A] SHIVDAYAL DHARAM SHALA TRUST
ITA 726/ y :
2 | eHANDT 12025 | 2012-2013 | [A] BAJRANG LAL KEDIA |
- ITA 734/
_3 ' cHANDL2025 | 2015 1_6 [A] KRISHNA CHAUHAN )
ITA 916/
4 | CHANDI/2025 | 2011-2012 | [A] VINOD KUMAR X
. ITA 1176/ |
5| cHaNDI2025 | 2018-19 | [A] SARVODAYA SPECIALTIES LIMITED
| ITA 1279/ .
| 5 | raksE 12025 2018 | [D] MAHARAJA AGGARSAIN UDYOG B
ITA 1280/
| 7 CHANDL/2025 | 2011-12 [[A] NARINDER KUMAR . o |
| ITA 1304/ . i
| 8 | CHANDI/2025 | 2018-19 |[A] LALA KUNDAN LAL MEMORIAL SOCIETY |]
| | s
| | ITA 1520/ i ' |
| 9 ‘ CHANDL/2025 | 2019-20 |[A] MUKESH BHARDWAJ . |
1

|
Assistant Registrar

=May-2026|
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~ INCOMETAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 12-MAY-2026 (TUESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

- WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

S HEARING. ) o
Srl | Appeal Number A?Z':rt' Assessee Name Remarks
A
| 1 CHE!\?D‘ZI?ZZE’L?S 2017-18 | [A] ADD RAM _
2 -CHII’;‘\ISE/";%ES 2023-24 | [A] RITA RANI
3 | CQKANI;?/%%’ZS 2013-14 | [D] PUNEET ARORA & SONS (HUF)
4 | Gﬁﬁé?f%fﬁ 2012-13 | [A] GAUTAM KUMAR SHARMA |
. ' !
5 C;lﬁéggéfg 2011-12 | [A] KULWANT SINGH
6 CHTNSBIZ%/E 2020-21 | [A] AMARJIT SINGH ] o
;| 1700/ [, | [A] RAMESH CHAND DHIMAN VPO SADWAN TEHSIL NURPUR
CHANDI/2025 DISTT KANGRA -[
8 ' CHZ%;%ES 202223 | [A] MOHINDER PAUL BASHAMBU
9 AH%SE;%&S 2017-2018 | [A] VARDHMAN AMRANTE PRIVATE LIMITED
10 CHIR;E,%/ZS 2015-16 | [A] OM PIART SHARMA -
11 | crﬁﬁmlﬁgzs | 2017-18 | [A] M/S PRIME PREMIUM STORES

, Assistant Registrar
i 3 . _ - . By < 06-May-2026
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L INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

! CAUSE LIST OF SMC BENCH FOR 13-MAY-2026 (WEDNESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
S BTN Sy S
Srl | Appeal Number A‘fzg‘rt' Assessee Name Remarks
i S A | — - I —
| ITA 1703/ 7
1 | CHANDI/2025 2018-19 | [A] TEJINDER PAL SINGH
|
- ITA 1704/ i
2| cHanDI2025 | 2020-21 | [D]KAMALIIT KAUR
ITA 1711/
3 CHANDI/2025 2012-13 | [A] GAURAV JINDAL THROU L/H RISHA JINDAL
4 e 2017-18 | [A] PT KEDAR N ITAL CHARITABLE TRUST
| CHANDI/2025 ’ [A] ATH SHARMA HOSP |
5 A L789/ 2018-19 | [A] PT KEDAR NATH SHARMA HOSPITAL CHARITABLE TRUST '
CHANDI/2025 l

/

Assistant Regfstrarf
— __%_0%?&??3@
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 14-MAY-2026 (THURSDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE MANOJ KUMAR AGGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL |

_ HEARING. -

Srl | Appeal Number A:‘:zt;‘:t Assessee Name 5 Remarks

. ITAS12/ | 0o0 0o, | [A] RESERVE BANK STAFF COOPERATIVE U S E T/CSOCIETY ||
| CHANDI/2025 ) LIMITED |

5 ITA 1150/ 2015-16 [A] RESERVE BANK STAFF COOPERATIVE U S T/C SOCIETY

© CHANDI/ 2025 LIMITED

; ITA 1849/

3 cranoyaoas | 201718 | [AJANU GOEL

Assistant Registrar
—27Z” 06-May-2026
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF
PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 12-MAY-2026 (TUESDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

s PART HEARD MATTERS
‘ Court Room 2
L Webex ID for Court No. 2: 2640 B93 7949 Password 12345 for Hybrid/Virtual Hearing. '
| | . s B N
| srl | Appeal Number A\S,Zr;rt' Assessee Bench |Remarks|
L | : .

1 ‘ ITA | 810 !CHANDI 2025 |2008-10|[A] ESCORTS HEART INSTITUTE AND RESEARCH CENTRE LTD. A

. : A % L .

i 5> | m | 1607 ‘CHANDI 2025 |2009-10 E?p]qﬁ‘SESRTS HEART INSTITUTE AND RESEARCH CENTRE A

o

Assistant Registrar

—< 06-May-2026
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2 n INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH ]

CAUSE LIST OF B BENCH FOR 18-MAY-2026 (MONDAY)

BEFORE HON'BLE LALIET KUM}-\R, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

IS & Rah) PR PR i HEARING.
Srl | Appeal Number A?Z:‘rt' Assessee Name —_m
e o Dy 1998-99 | [A] PREM VASHISHT (HCD DATED 12.08.2016)
CHANDI/2014 .08.
ITA 1094/
2 | CcHANDI/2024 2014-15 | [A] VANDNA JOHAR |
ITA 155/ ; ;
_3 CHANDI/2025 | 2022-2023 | [A] PANJAB DIGITAL LIBRARY |
4 | LIS 781 2022-2023 | [A] PANJAB DIGITAL LIBRARY, MOHALI
- CHANDI/2025 ;
TTA 1424/
51 cHANDI/2025 2019-20 | [A] SATISH KUMAR
ITA 1446/
& | cHaNDI/2025 2014-15 | [A] SATISH KUMAR
ITA 1447/ ;
7| cnanpyzops | 2015716 | [A]SATISH KUMAR : _
ITA 1448/ ]
8 CHANDI/2025 2016-17 | [A] SATISH KUMAR
ITA 1449/
9 | cHANDI/2025 2017-18 | [A] SATISH KUMAR
ITA 1450/ -
10 C{iaNDY/2025 2018-19 | [A] SATISH KUMAR
© ITA 1705/ :
11 cHanp2025 2015-16 | [A] M/S VERMA ELECTRIC STORE
ITA 1717/ A
121 ANDI/2025 2017-18 | [A] SUDHA SIKSHA SABHA
ITA 1718/
: - BHA
3| cHANDI/2025 2018-19 | [A] SUDHA SIKSHA SA
ITA 1719/ 5
14| cHANDI/2025 2018-19 | [A] SUDHA SIKSHA SABHA
ITA 1720/
: DGILL
15| cranpipozs | 2923-24 | [D] RAGHBIR MOUDG
16 Tt 2026-27 | [A] SANAWAR MONTESSORI EDUCATIONAL SOCIETY
CHANDI/2025
ITA 569/ : _ ’
17| cHANDI/2026 2027-28 | [A] SWAMI RAMA GURMAT; r_ ISSION
ITA 570/ ;
18| cHanDI/2026 2027-28 | [A] SWAMI RAMA GURMAT MISSION
ITA 571/ ]
19| CHaND/2026 | 2026°27 | [A] DAYANAND MATH
WTA 1/ ]
20 | cHANDI/2025 2013-14 | [A] NIRMAL KUMAR
WTA 2/ —
11 (R ANDI/2025 2014-15 | [A] NIRMAL KUMAR - L
WTA 3/
2 | cnanpyoges | 201536 | [A] BIRMAL KUMAR ‘

Assistant Registrar

06-05-2026, 04:13 i
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH |

CAUSE LIST OF B BENCH FOR 19-MAY-2026 (TUESDAY)

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 2

WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING.
| Srl | Appeal Number A\fz{;:_t' Assessee Name Remarks
| T ' . e
1| cHANDI/2025 | 2009-10 | [A] OSWAL WOOLLEN MILLS LTD.
| ITA 1129/ ]
2 | cHANDI/2025 | 2010-11 |[A] OSWAL WOOLLEN MILLS LIMITED
| o | ITA 1130/ f
| 3 | CHANDI/2025 | 201415 | [A] OSWAL WOOLLEN MILLS LTD - B |
! ITA 1131/
4| CHANDI2025 | 201516 |[A] OSWAL WOOLLEN MILLS LIMITED
- ITA 1237/ '
5| cHanpp2025 | 201415 | [D] OSWAL WOOLEN MILLS LTD f|
' ITA 1238/ : ! i
6 | chanDI2025 | 2015-16 | [D] OSWAL WOOLEN MILLS LTD N B
| 7 B 1) 2025-26 | [A] PALPUNG MUNISHASAN DHARMCHAKRA SANGH
CHANDI/2025 [A] :
ITA 1722/ ] il
| 8| chaNDI/2025 | 2025-26 | [A] MANGALAM CHARITABLE TRUST
. ITA 1810/ n ' '-
| 9 | CHANDI/2025 2025-26 |[A] THOSAMLING INSTITUTE
1o, ITA18LY 2025-26 | [A] PEME AWAM CHOEGAR GYURME LING SOCIETY
CHANDI/2025
ITA 1812/ . :
1 cHaNDY/2025 | 202526 | [A] SIDDHARTHAS INTENT SOCIETY |
| ITA 198/ : : :
12| ciaNDI/2026 | 2023-2024 | [A] SAHARA EDUCATION SOCIETY
a| - TTAS72/ NOT ’
ﬁ3 CHANDI/2026  |appLicagLE| /A1 SHRT SANATAN DHARM VENKUTH DHAM SEWA SAMTI
- ITA 573/ . :
14| chanplj2026 | 202627 | [A]DR. PURAN CHAND MEDICAL CHARITBLE TRUST
(5| 1 FAaEl 2026-27 | [A] PRACHIN MANDIR MATA SHREE BAGLA MUKHI DEVI TRUST
CHANDI/2026
ITA 476/ '
B Gupsinr /2026 | 202526 | [A] SANDHYA EDUCATIONAL TRUST |

Assistant Registrar

<X _06-May-2026




' WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL |

BEFORE

l'i]e:h’-’(‘:a'.ludiSlS.-"CII.I\NDIGJ\RI-I--CI,-EK}EM\-I;[_\ 19.ht

__;pt_co&ﬁ_rg;_x_miééﬁﬁﬁuﬁﬂm,mmmgagﬂ

HON'BLE LALIET KUMAR, JUDICIAL MEMBER

AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 2

| HEARING.
S UL N — 3 o
Srl  Appeal Number A\S,:?rt Assessee Name Remarks
A7y, _
1 cHanDyaozs | 201314 | [D]M/S RANA POLYCOT LTD. f
| ITA 1180/ . |
2| cHanoiaots | 201415 | (D] M/S RANA POLYCOT LTD,
.| A 1267/ _ :
|3 | cranDijaots | 2015-16 | (D] M/S RANA POLYCOT LTD. - |
- TTA 404/ . |
4| CHaNDL20te | 2009-10 | [A] M/S SABER PAPER LIMITED /
| 5 i 2015-16 | [A] M/S SUPERIOR FOOD GRAINS PVT. LTD |
| CHANDI/2019 wHL |
ITA 1522/
6 | criaNDI2019 | 2010-11 | [A]M/S RAJAN TRADING PVT. LTD.
TTA 1523/
7 | chanDao1g | 2011-12 | [ATM/S RAJAN TRADING PVT. LTD. |
A ITA 115/ 5012.13 | [A] LATE SH. SATINDER SINGH THROUGH LEGAL HEIR SMT,
CHANDI/2023 SURINDER KAUR
ITA 28/
: . T
9 | GHanDIa024 | 2012:13 | TA] MR, RAMA GUPTA
| ITA 81/ ] o
10| quanraoas | 201415 | A1 SHAM SUNDER GUPT:
. ;Lézg/zz/[jzs 2019-20 | [A] SHAM SUNDER GUPTA
| A3y - BIR SINGH KHATRA
2| Cianoiaops | 20718 [ta1saT H
| ITA 289/ _ ——
13| Gianoyoops | 2017-18 | [A] MASIHUDIN
|
{ IV A0/ i REAL ESTATE PVT LTD
14| Guanbrzops | 201314 |[A] PREM BANSAL STA
“ITA 1440/ ]
15| Cuanpijups | 2021-22 | [A] SATISH KUMAR B e n
ITA 1123/ : A _PROP N TRADING CO. SAMANA
6] cuanpljzozs | 2020-2021 | [A] PAWAN KUMAR BANSAL PROP. KISSA
=
29  [TAL354) 2020-21 | [D] PAWAN KUMAR BANSAL

CHANDI/2025 |

oo

Assistant Registrar

06-May-202
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I INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF B BENCH FOR 21-MAY-2026 (THURSDAY)

BEFORE HON'BLE LALIET KUM’AR, JUDICIAL MEMBER '
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 2

| WEBLEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING. S
Srl | Appeal Number A\s‘::?rt. Assessee Name Remarks
] ITA 152/ i - |
1| cHaNDIa23 | 201415 | [A] SMT. PRERNA GARG
ITA 1181/ _
2 | cHanplag24 | 201819 | [A] TARA CHAND AND BROS.
ITA 21/
13| chanpyaos | 201819 | [A] SUSHIL TIWARI B
|4 CHLTP?;I?%ZS 2017-18 | [A] SUSHIL TIWARI '
o | ImA293 )
5 | cHANDI2025 | 201516 | [A] RAJINDER SINGH
ITA 348/
6| chanbyatos | 201718 |[A] RAMDIVA
7 LI 736/ 2015-16 | [A] SHRI CHANDER CHINAR BADA AKHARA UDASEEN SOCIETY
CHANDI/2025 -
ITA 844/ _
8 | cHaNDI2025 | 2021-22 | [D]SH. SANJAY MAHINDRU
9 il 2013-14 | [D] THE SANGRUR CENTRAL CO-OP BANK LIMITED
CHANDI/2025 i
co2/ | § :
10| cyanDi2026 | 201314 | [A] THE SANGRUR CENTRAL COOP BANK LIMITED
ITA 1761/ ,
1| anDya0zs | 2026-2027 | [A] RKKR FOUNDATION
5 | g 5025.26 | [A] SHRT OM PARKASH BANSAL EDUCATION & SOCIAL WELFARE
_ CHANDI/2026 | |TRUST _ B -
3| TTA 156/ 2025.26 | [A] SHRI OM PARKASH BANSAL EDUCATION & SOCIAL WELFARE
g CHANDI/2026 TRUST |
jq| TASEY 2026-27 | [A] SHIV MANAV NIRMAN SANSTHAN
| *" | cHANDI/2026
ITA 595/ ]
15| canDl/2026 | 202627 | [A] MUMUKSHU MANDAL (REGD) .
6| A9 2027-28 | [A] SHREE BAJRESHWARI DEVI TEMPLE TRUST |
CHANDI/2026 : ; e |

Assistant Registrar
=2 06-May-2026
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WS ) INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

CAUSE LIST OF SMC BENCH FOR 18-MAY-2026 (MONDAY)

| | BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER |
| | AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER .'

IN COURT ROOM 2

| WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

17 HEARING.
Srl | Appeal Number A,?Z':rt' Assessee Name | Remarks
ITA 132/ o [ a o
‘ L | cHANDL2025 | 201415 | [A] HARI OM KHANNA j
. ITA 472/ 5019-20 | [A] THE PANDTEHAR CO-OPERATIVE AGRICULTURAL SERVICES
| CHANDI/2025 SOCIETY LIMITED, PALAMPUR
g | TTA473 5015-16 | [A] THE PANDTEHAR CO-OPERATIVE AGRICULTURAL SERVICE
J CHANDI/2025 SOCIETY LIMITED ) _
4 | ITA474/ 2016-17 |[A] THE PANDTEHAR CO-OPERATIVE AGRICULTURAL SERVICE
| " | CHANDI/2025 \|SOCIETY LIMITED, PALAMPUR
| .| 1A 1099/ ’
|5 | cHanDy2025 | 2017-18 | [A]VINAY S/O SH. SILAKRAWM
! ITA 1303/ : _
| 6 | cHaNDL2025 | 2013-14 | [A] PRONTOS PRIVATE LIMITED
TTA 1499/ ]
| 7| cHANDI/2025 | 201213 |[A]RAJBIR SINGH
ITA 1617/ ]
8 | cHANDL2025 | 2009-10 | [A]JAGIIT KAUR
ITA 1636/ : M RAHIM SINGH INSAN
9 1 dmnrioges | 2011 12 | [A] SAINT GURMEET RA R_'TAHI I
- ITA 1657/ ] ; .
10| chanprpgos | 201819 | [A] VARDHMAN ENTERPRISES
: ITA 1658/ 1 ; !
11| cianpioozs | 2017-18 | [A] JARNAIL SINGH :
ITA 1660/ . |, o At
12| cHanDraoos | 2013-2014| [A] RACHANA SINGH, CHANDIGARH =
| ITA 1661/ ' | |
| 13} cuinpyzgss | 201213 J[A] RAJINDER NEHRA
.| ITA 1662/ ] ( .
14| CHANDI/2025 IAY 2013 14/ [A] HUKAM CHAND
| e | TTA1732
| 15 | CHaNDI/2025 | 2011712 l‘ [A] ARJUN SINGH

Assistant Registrar]

L= 06-May-2026)
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 WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

I_NEO!‘!-’?E._TAX_.}EPEI_._LAIE; TRIBUNAL, CHANDIGARH

JHc:mt.f:K‘lutliSISK_.'l'|/\NDIGAR['I--Cl_,-2(')2ﬁM;lj. 18.hty

CAUSE LIST OF SMC BENCH FOR 19-MAY-2026 (TUESDAY) ‘

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER |

IN COURT ROOM 2

. HEARING.

Srl | Appeal Number A\S,Z';}rt' Ass.jessee Name Remarks

[y Cgm&%‘%fzs | 2012-13 [A] JARNAIL SINGH, PEERMUCHALLA -

| 2 cﬂﬁé;g%fzs 2018-19 | [A] M/S DHULL EARTH MOVERS COMPANY

I A e

4 cdmé;%jzs 2019-20 | [A] ANSHUL BATRA

5 crmégf%fzs 2015-16 | [A] SAI REFINERY |

° | aumpiates | W02 |wauwreesGn \

7 CH%;%%’;S 2016-17 | [A] PEER PARAS NATH |

K CI—EANS?/%/ZS 2020-21 | [A] RAJESH KUMAR . ) |

9 Cgﬁ;;’/gifzs | 201920 | (A1 B N KrALSA EDUCATIONAL TRUST \

\

Assistant J‘!egiistrarJ

=May-2026|




CAUSE LIST OF SMC BENCH FOR 20-MAY-2026 (WEDNESDAY)

file://IC:/JudiSIS/ICHANDIGAR H--C L-2020M

av 1 8.hu

INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH

BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMBER

IN COURT ROOM 2

. WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL
_ » o HEARING. S
| Srl| Appeal Numbe_r' A\fz?: . Assessee_NaTi N :
_i_ cdméf /52%’25: 2012-13 | [A] NETAR SINGH D |
2 céméf/yzgzs 2011-12 | [A] BHUPINDER PAL SINGH
3 Cfméﬁ’g{?—_S 1201718 | [A] SHREE DEOT SIDH ENTERPRISES -
4] __gr-llm_!)lfll_z?{zs_ | 2022:23 | (A] SOURABH MEHAN }
Assistant Regufstr(:;.rJ

-May-2025




il INCOME TAX APPELLATE TRIBUNAL, Mlﬂ.ﬁﬂﬂ

‘ CAUSE LIST OF SMC BENCH FOR 21-MAY-2026 (THURSDAY) |

‘, BEFORE HON'BLE LALIET KUMAR, JUDICIAL MEMBER
: AND HON'BLE KRINWANT SAHAY, ACCOUNTANT MEMEER

: IN COURT ROOM 2
|

| WEBEX ID FOR COURT NO. 2: 2640 893 7949 PASSWORD 12345 FOR HYBRID/VIRTUAL

HEARING. -
| Srl ‘ Appeal Number A\fzg"rt' Assessee Name Remarks
P _':_C_jﬁégézs 2015-2016 | [A] GURSEWAK SINGH _ - -
|2 | C;};é;ﬁ% 2019-20 | [A] MAHINDER SINGH
3 cﬂié?ﬁzﬁzs 2011-12 | [A] GURSEWAK SINGH
| 4 cﬁﬁéiﬁfzs 2013-14 | [A] AMRIK SINGH
5 cﬂﬁé?f%s 2016-17 | [A] PAWAN KUMAR GARG

Assjstant Registrar
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INCOME TAX APPELLATE TRIBUNAL, CHANDIGARH
] | CAUSE LIST OF
- PART HEARD MATTERS
AND MISCELLANEOUS APPLICATIONS

FOR 21-MAY-2026 (THURSDAY)

BEFORE SHRI LALIET KUMAR, JUDICIAL MEMBER
AND SHRI KRINWANT SAHAY, ACCOUNTANT MEMBER

MISCELLANEOUS APPLICATIONS ]
Court Room 2 |
Webex ID for Court No. 2: 2640 893 7949 Password 12345 for Hybrid/Virtual Hearing.

. 10 |
Srl Appeal Number ‘I A‘S,Z':rt Assessee Bench Atk ‘t
1 | A [ 124 [cHANDI] 2025 |2017-2018|[A] BANGA HOSPITALS PRIVATE LIMITED B A LK/IM |

Assistmstrar

-May-2026



